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ll-lTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho
rised by the Committee, present this Hundred and Fourth Report of 
the Estimates Committee of the Second Lok Sabha on the Action Taken 
by Government on the recommendations contained in the Forty-Sixth 
Report of the Estimates Committee (Second Lok Sabha) on the Min
istry of Finance--Government of India Mints and Assay Department. 

2. The Forty-Sixth Report of the Estimates Committee was pre
sented to the Lok Sabha on the 30th April, 1959. Government 
furnished their replies indicating action taken on the recommendations 
contained in this Report between the 24th August, 1959 and the 2nd 
December, 1960. The replies were examined by a Study Group of 
the Estimates Committee on the 21st December, 1960. 

3. The Report has been divided into four Chapters: 

I-Report 

II-Recommendations that have been accepted by the Govern
ment. 

III-Replies of the Governnient that have been accepted by the 
Committee. 

IV-Replies of Government that have not been accepted by the 
Committee. 

4. An analysis of the action taken by Government on the recom
mendations contained in the Hundred and Fourth Report (Second Lok 
Sabha) is given in Appendix I. It would be observed therefrom that 
out of 58 recommendations in the Report 41·4% of the recommenda
tions have been fully accepted. Of the rest, the replies of Government 
in respect of 48·3 % of the recommendations have been accepted by 
the Committee, while those in respect of 10· 3 per cent of the recom
mendations have not been accepted by the Committee. 

NEW DELm; 

March 1, 1961. 
Phalguna 10, 1882 (S). 

(v) 

H. C. DASAPPA, 

Chairman, 
Estimates Committee. 



CHAPTER I 

REPORT 

Organisation and Control of Mints 

In paragraphs 6 and 7 of their Report, the Committee had observed 
that apart from the control exercised by the Ministry, there was no 
Central co-ordinating authority incharge of the working of the Mints 
and felt that it would be desirable ~ coordination of work and centrali
sation of authority in the Mints were provided by organising them on 
commercial lines under the company form of management. The Gov
ernment in reply have stated that the products of the Mints are not com
mercial articles and, therefore, no useful purpose would be served by 
organising them on commercial lines and that for the coordination of 
work in the Mints it is not necessary that there should be a company 
form of management. Whether or not the products of the Mints are 
commercial articles, the Committee consider that the commercial 
character of Mints has been largely recognised inasmuch as they are 
required to prepare their Profit & Loss Accounts and Balance Sheets. 
What is more, as the Mints are engaged in a productive endeavour, it 
seems desirable that they should be organised in such a manner as to 
secure the most economical production. Judging from the poor capI
tal output ratio (para 20 of the Report), widely varying and high cost 
of production (paras 47 and 49), the number of workers as compared 
to the Mints in other countries (para 79), high overheads (paras 44 
and 45), resulting in continual losses as reflected in the financial results 
(para 27), it is apparent that the present working of the Mints is not 
satisfactory. The unfavourable features of the working of the Mints, 
it was felt, might be due to the rigidity in the organisation because of 
the departmental rules and regulations and lack of effective and direct 
control over the operations. Hence the Committee had recommended 
that the Mints might be reorganised on commercial lines under the 
company form of management. It has, however; been stated by the 
Ministry that a Government department can control the various orga
nisations under them as efficiently as a company. Nevertheless, the 
Committee consider that the functioning of the Mints requires a unified 
cont;·ol in order to remove the various shortcomings which have been 
noticed. The Committee, therefore, feel that even though the present 
organisational pattern Of the Mints is maintained, the necessity of 
changes in the control mechanism at the Ministry level as well as at the 
e tecutive level may be examined. 

Strength of Staft 
2. In para 78 of their Report the Committee expressed a feeling 

that there was scope for reduction of the staff employed in the Engrav
ing Department in the Alipore and Bombay Mints and suggested that 
the strength of engravers might be reviewed since they found that the 



2 

total strength of Engravers in the Royal Mint, London, was compara
tively much less. Government in their reply have stated, inter alia, 
that any comparison in this regard with the Royal Mint is not very 
helpful for it is a well-known fact that the per capita ~>Utput of workers 
in India contrasts poorly ill relation to the advanced countries where 
wages are high and equipment most modem. The Committee are 
unable to accept such an argument in support or the present large 
strength of engravers. The Committee, therefore, reiterate their sug-
gestion and trust that it would be re-examined thorcJughly in all its 
aspects before any final decision is taken by the Government in this 
regard. 

InstaUation of Metal Detectors 

3. The Committee in para 89 of their Report suggested that the 
possibility of installing metal detectors in the Mints lIke those in the 
Customs Department in India and in U.K. might be examined. Gov
ernment in reply nave stated that it may be dIfficult to implement thls 
suggestion as most of the workers wear on their bodies metal ornaments 
such as rings, watChes, chains with talisman etc., and the employees 
may not agree to remove them from their bodies on account of senti
mental, religious and other reasons. But Government have also stated 
that the use of metal detectors in the Customs Department of IndIa 
acts as disincentive to concealing gold or jewellery on person and that 
its use has not caused any greater resentment to the persons than that 
to the personal search. The Committee feel that there should not be 
any insuperable difficulty in implementing their suggestion. 

Delay in construction of SHver Refinery 

4. In para 109 of their Report the Committee recommended tha\ 
a comprehensive enquiry be conducted into the reasons for delay, rise 
in costs, siting etc. of the Silver Refinery Project and that responsibility 
fixed therefor. The Public Accounts Committee (1959-60) in para 
35 of their 25th Report (Para 20 of Audit Report 1959) had also 
had the occasion to refer to the extra expenditure of Rs. 4,34,827 
(February, 1959) incurred due to delays in regard to the agreement 
entered into by Government in 1956 for the installation of Silver 
Refinery Plant. Government in their reply have admitted that 
the ~il~er Refinery Project has been the victim of many unexpected 
delays and difficulties and have stated that the delay in the erection 
of plant was mainly due to the late execution of certain civil engineer
ing works to be done by the C.P.W.D. in accordance with the require
ments of the suppliers of the plant. According to the Government's 
reply, the C.P.W.D. in turn have attributed the delay to difficulties in 
the procurement of steel, changes in the lay-out for structural reasons 
and to certain unforeseen difficultie:; arising during construction. In 
view of the facts stated herein, the Committee do not accept the Gov-
ernment's view that the comprehensive enquiry suggested by them 
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"'would not bring out any useful result." The Public Accounts Com-
mittee have chosen' to away the results of examination of this matter 
by Government. This Committee also would desire that the matter 
should be examined with a view to fix the responsibility for the expen-
diture and loss due to delays. 

Shifting of the Bombay Mint 

5. In reply to the Committee's suggestion, made in para 118 of 
their Report that the economics of shifting the Bombay Mint from its 
present location in a very busy area to a more commodious site might 
be examined, Government have stated that although the economics of 
shifting the Bombay Mint from its present site was not worked out, the 
question was gone into from all angles in consultation with the Mint 
Master and they consider that it would be a waste of money particu
larly when the country is suffering from a shortage of resources for 
development to think of shifting an established and functioning unit 
somewhat on idealistic grounds. Besides, Government have also con
tended that there will be loss of production of coins for some time 
which will throw out of gear the demonetlsation programme and the 
decimalisation of the country's coinage. The Committee are fully 
aware of the limited resources for development activities of the country, 
but they do not feel convinced by the reply that the implementation of 
their suggestion would be a 'waste of money', particularly when the 
economics thereof such as the amount that would be realised by the sale 
of existing site and buildings and the amount required for the construc-
tion of 11 new building and shifting etc. has not been worked out by 
Government. They, therefore, suggest that the whole matter may be 
re-examined in the light of the experience gained by shifting the Calcutta 
Mint to Alipore in 1951. 

.783 (Ai) LS-2. 
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APPENDIX 

AtUJlysis of the action taken by GOfJernment on the recommendations contained in thl 
Porty Sixth Report of the Estimate Co_ttee (Second Lok Sabha) 

I. Total number of recommendations 58 

2. Recommendations accepted fully by Government. 
No. 24 
Percentage of total 41'4 

3. Recommendations not accepted by the Government but replies 
in respect of which have been accepted by the Committee 

No. 28 
Percentage of total 48'3 

4. R.ecommendations not accepted by Government 
No. 6 
Percentage of total 10'3 

45 
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